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                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  7837/2024

PEANENCE COMMERCIAL PRIVATE LIMITED & ANR.         Appellant(s)

                                VERSUS

MAMTA BINANI                                       Respondent(s)

(IA No. 153589/2024 - STAY APPLICATION)
 
Date : 09-09-2024 This matter was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE ABHAY S. OKA
         HON'BLE MR. JUSTICE AUGUSTINE GEORGE MASIH

For Appellant(s)
                    Mr. Kapil Sibal,Sr.Adv.
                    Mr. Abhijeet Sinha,Sr.Adv.
                    Mr. Ameya Gokhale,Adv.
                    Ms. Priyambada Mishra,Adv.
                    Ms. Anupama Dhurve,Adv.
                    Mr. Rishabh Jaisani,Adv.
                    Mr. Sriram Krishna, AOR                   
For Respondent(s)
                    Mr. Sandeep Bajaj,Adv.
                    Miss Aakanksha Nehra,Adv.
                    Miss Gunjan Nayyar,Adv.
                    Mr. Soayib Qureshi, AOR
                   

          UPON hearing the counsel the Court made the following
                             O R D E R

The appeal is admitted for hearing.

List for hearing on 5th December, 2024.

Interim order granted earlier by this Court shall

continue to operate till further orders.

(ANITA MALHOTRA)                           (AVGV RAMU)
   AR-CUM-PS                              COURT MASTER
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